
(c) tbe total taraet tor export' of DOD-
balmati rice for tbe period 1986-90. ,.ar· 
wile? 

THB MINISTER OP COMMBRCE 
AND POOD AND CIVIL SUPPLIBS 
(SKRI P. SHIV SHANKBR.) : (a) to (c). 
In view of comfortable stock position of 
rice with public aaencies and its easy 
availability in the country, it bas boeD 
decided to permit export of non .. basmati 
rice within a limited ceiling subject to tbe 
minimum Export Price of Rs. 4000/. per 
MT f.o.b. The quantum of export during 
1986·90 period will depend on tbe crop 
position; ('xportable surpluses likely to be 
available; and the international trading 
conditions. 

Release or Foreign Esche.le for 
CODstruction of Kanaad. Dbawan in 

New York 

2958. SHRI V.S. KRISHNA IYBR: 
Will the Minister of FINANCE be pleased 
to state : 

(8) whether Government of Karnataica 
had requested to release foreign exchange 
of Rs. 12 lakhs for the construction of 
Kaooada Bhawao in New York; 

(b) whether there are large number of 
people from Karoataka in the U.S.; 

(c) whether the Karnataica Government 
is ready to sanction Rs. 12 lalcbs for tbe 
above Kannada Bhavan against which 
foreign exchange is sought to be released; 

(d) if so, whetber the foreign excbange 
to that extent has been released; and 

(e) if oot, the reagons therefor? 

THE MINISTER OF STATB IN' THB 
MiNISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : Ca> No such 
proposal bas been received by tbis Mioistry. 

(b) The numb~r of Indians residinl in 
a particular country abroac:f is aot maio-
tained State-wise. 

(c) Tho· Government of (ndia bas DO 
informatioa. 

Cd) ead (0). Do Dot ariM. s....... of N..uc. I. c.leDtta a .. 
PII'tI 01 Nort.. Be ... 

2959. PROP. NIRMALA KUMARI 
S~A:rcr A W AT: Will tbo Miaister or 
fINANCE be pleased to .t. te : 

(a) wbether it is a fact tbat Calcutta 
and .parts of Nortb BOOla I di.triots are 
aradually turoia, into busy centros lor 
Imuulias narcotics; 

<b) if '0, tbe reasoDs therefor; aDd 

(c) the countries wherefrom tbe hashish 
and narcodcs is beiDa smuggled? 

THB MINISTBR OF STATB IN· THB 
MINISTRY OF PINA,NCB (SHRI 
lANARDHANA POOJARY): <a) to (c). 
Over the last few yean, India ba. been 
increasingly faciol tbe problem or .raaslt 
tratBc in horoin, charas and opium comin. 
mostly from the COUDtriOS in tbet Near aad 
MiddJe East region and destined to weltero 
countries. Besides this reliou, Indo-Nepal 
border is also sensitive to tbe iaward 
smul8lin. of 18oja. 

This is ev'dco t by tbe increaliol trend 
in tbe quantities of drull seizod in tbo 
couotry. The quantities of clru,s seized ia 
West Beolal in 1985 .Iso rcOoct this trood. 

Supply ef Adult.ated Imported SUlar at 
Pair PrIce .. ,.'·11 .,.. ... 

2960. PROP. NIRMALA KUMARt 
SHAKTAWAT: Will tbo Mirlfster or 
FOOD AND CIVIL SUPPlIBS be pleased 
to state : 

<a> whether it is a fact tbut adulterated 
imported sUlar is beiDa so1d at ration sbops 
in tbe capital: 

(b) I ( so, the reasons tberooC; and 

(C) tbe action taken a,ainst ,tbe 
defaulters? 

THB MINISTBR OF STATB IN THB 
MINISTRY OF PLANNING AND IN 
THB MINISTRY OP POOD AND CIVIL 
SUPPLIBS (SHRI A.It. PANIA) : (a) The 




